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Accidént of a Stationary Goolds ' Train
between'  Anuppur-Pavhari - Railway
: Station o

(\794 SH,R] NILOTPAL BASU Wlll
the Mlm»tcr of RA!LWA\S be pleased
to rctt,r o the answer o Unstanred
Quu.lmn 364 given in the Rajva Sabha
on "Rth April, l‘)‘)s and to state:

(ay whether  the  Generadl/Subisidiary
Rules allow tower wagon albng with anv
other vehicle:

(a) if,,,mﬂ. under -whose  advise  the
tower. avagon: s allowed torun: and
whether lhs is against safety rales:

(a) what actmn was, taken by Rdlgw,m
against the concerned (pfﬁcmk. for haying
allowed tower wagon which resulted in
accident; and

1
]

(a) wiwdther it Tv-also ‘4 fact thait high
officials arc not found accountable tor
thiv accident; if -mot, wheit arc-the rc‘mmx
therefor?

THE  MINISTER OF R lLWAY%
(SHR1 'CK. JAFFER ‘SHA
The Genetal Ralés of the'”
Railways permit attaching of the towe
wagon im scction Wwith ‘othér vehicles
attached, under. special “instreetibns:

{b) Does not. arisc.

(c) and (d) A dcpartméntal Inguiry
Committce was asked 10 inquiré!into this
accident - and based ©  on
rccommendations. suitable.  punishménts
have been awarded to the officials. fouml
responsible for this aceident.
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Resohution. - Adopted-. .- by  Pensioners’
Association, ‘Guntakal

6795. SHR1 Mn ?ALIM Will the
Minister of RAILWAYS 'Be” pleascd to
state:

{a) whether, Government have received
the resolutions adopted by the Railway
Pensioners™ Association. ‘Guntakal which

wits sent on 20th- December, 1993; apd

(b) if <o, what action has been mnitiated
on the 'resolutions” with detadls  thercof?

P

THE MINISTER OF RAILWAYS
{(SHRI K JAFFER SHARIEF}): ()
and  '(b) The information s being
collected and wilt be kaid on the Tuble of
the Sabha.

Repair/renovation  of old bridges  in
Assam ’

6796. SHRIMATI BASANTI
SARMA: . Will.. the Minister of
RAILWAYS be plcased to state: | )

(1) whether the Railways " have
reccivéd any pmposdk for the repair or
rénovation of old ‘bl‘idgcﬁ in thc State of
Assam,

(b) if o, what arc the locations; -and

(c) the sum of .mon‘gvylallqcath for this
purpose during the year. 1993-942.

THE.. MINISTER - OF  RATLWAYS'
(SHRI C.K. JAFFER' SHARIEF): ()
and (b) Railways have an claboratc
systerfi of ‘ingpettion be Riullway bridges
for asscssingand : monitoring their
condition and identifying need for
repairs: THe rcquisite ‘repaits: afe catried
out timely:and bridges are #haintairiéd in:
safc condition: {The ' identifiéd tepair
works are carried .put by the Railways
under their own powers.

(b) Accountal of expenditire is not
maintaiicd state-wise,



